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LOK SABHA DEBATES

LOK SABHA

Wednesday, March 28, 2018/Chaitra 7, 1940 (Saka)

The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER in the Chair]
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... (Interruptions)

11 0 V> hrs

(At this stage, Shrimati V. Sathyabama and some other Hon. Members
came and stood on the floor near the Table.)
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11 01 hrs

ORAL ANSWER TO QUESTION

HON. SPEAKER: Q. No. 461. Shrimati Kothapalli Geetha.

... (Interruptions)

(Q. 461)

AR T F 9T H31 TAT T FATe T | o T34 (S 7o fRawan): sreaer

TEISYT, SR TYT UeeT IR WY T 17 &1, (Taem)

HON. SPEAKER: Please keep quiet. Nothing can happen if this is the situation.
Please go back to your seats. Do you not want to run the House? You are not
allowing the House to run. What is this?

... (Interruptions)
AT STETET : 31T ART T AN T THT TR R 32 & | il AAE e W E
319 & GHTH H| J3T FHT THTH T TS, HIg-U-ST$ =1 IS | You do not want
to run the House. What is this happening here?

...(TIYT)

HON. SPEAKER: The House stands adjourned to meet again at 12 o’clock.
11 03 hrs

The Lok Sabha then adjourned till Twelve of the Clock.



28.03.2018 8

12 00 hrs
The Lok Sabha reassembled at Twelve of the Clock.
(Hon. Speaker in the Chair)
...(TIYT)

(At this stage, Shri S. Rajendran and some other hon. Members came and
stood near on the floor near the Table.)

... (Interruptions)

TR 3TE8T : A1 G0, J3 o fAf¥~ fadwil R T R &t Gorrg
UTH g% 81 JLU J HeeT Feaqul &, T g7idb foTT 3ATST T BRIATEN § caae e STerl
ey &l 81 T AT 37T IIERT UN ISR S Tohd 81 gaferT 3 foped) oft v
YRR bl eiTT b1 SFACT Ut el &1 8l

....(TFYT)
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12 03 hrs
PAPERS LAID ON THE TABLE

HON. SPEAKER: Now, Papers to be laid on the Table.

....(cTgE)

s Rreprrd SR Yo HATerT & 1 F3ll, URAT] St T & 167 w3t e
siafRer foramT # o7 w3t (S, foaes Rig): A sreuer A, § due srferfm,
2013 PI gRT 394 DT IU-RT (1) &F I FTTIRIT TAT DT Th-Tap TfeT (fawar o

SIS HEDHRUT) FHT U YR I &
1. 7] $c1 BIPIHCH (TS BUSIRT SATUHC PRURSH fIfiics, Tarerc! & ay
2016-2017 & BIRIDRUT Dl ABR GRT FHIET

[a \} N aN

2. =TSl ST ESIPIFCY (U USRI SacTyHc HRUR foffics, Tarerct &r a¥
2016-2017 @1 Al Ufed, EURIfAd oRd dr S R -
HETeIRATIRI&d &f e for]

[Placed in Library, See No. LT 9001/16/18]
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THE MINISTER OF STATE IN THE MINISTRY OF MINES AND MINISTER
OF STATE IN THE MINISTRY OF COAL (SHRI HARIBHAI CHAUDHARY):
Madam, | beg to lay on the Table a copy each of the following papers (Hindi
and English versions) under sub-section (1) of Section 394 of the
Companies Act, 2013:-

(1) Review by the Government of the working of the Singareni Collieries
Company Limited, Khamman, for the year 2016-2017.

(2) Annual Report of the Singareni Collieries Company Limited, Khamman,
for the year 2016-2017, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 9002/16/18]

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
JAYANT SINHA): Madam, | beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 394 of the Companies Act, 2013:-
(i)  Review by the Government of the working of the Air India Limited,

New Delhi, for the year 2016-2017.

(i) Annual Report of the Air India Limited, New Delhi, for the year
2016-2017, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.
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(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

[Placed in Library, See No. LT-9003/16/18]

THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN THE MINISTRY
OF WATER RESOURCES, RIVER DEVELOPMENT AND GANGA
REJUVENATION (SHRI ARJUN RAM MEGHWAL): Madam, | beg to lay on the
Table a copy each of the following statements (Hindi and English versions)
showing Action Taken by the Government on the assurances, promises and
undertakings given by the Ministers during various sessions of Thirteenth,
Fourteenth, Fifteenth and Sixteenth Lok Sabhas:-
THIRTEENTH LOK SABHA
1. Statement No. 36 Eighth Session, 2001
[Placed in Library, See No. LT 9004/16/18]
2. Statement No.37 Twelfth Session, 2003

[Placed in Library, See No. LT 9005/16/18]

FOURTEENTH LOK SABHA
3. Statement No. 35 Seventh Session, 2006
[Placed in Library, See No. LT 9006/16/18]
4. Statement No. 24 Fifteenth Session, 2009

[Placed in Library, See No. LT 9007/16/18]
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10.

11.

12.

13.

14.

15.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

Statement No.

12

FIFTEENTH LOK SABHA

33

28

28

27

24

25

24

23

21

20

Statement No.19

Second Session, 2009

[Placed in Library, See No. LT 9008/16/18]
Third Session, 2009

[Placed in Library, See No. LT 9009/16/18]
Fourth Session, 2010

[Placed in Library, See No. LT 9010/16/18]
Fifth Session, 2010

[Placed in Library, See No. LT 9011/16/18]
Seventh Session, 2011

[Placed in Library, See No. LT-9012/16/18]
Eighth Session, 2011

[Placed in Library, See No. LT 9013/16/18]
Ninth Session, 2011

[Placed in Library, See No. LT 9014/16/18]
Tenth Session, 2012

[Placed in Library, See No. LT 9015/16/18]
Eleventh Session, 2012

[Placed in Library, See No. LT 9016/16/18]
Twelfth Session, 2012

[Placed in Library, See No. LT 9017/16/18]
Thirteenth Session, 2013 16.

[Placed in Library, See No. LT 9018/16/18]
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16.

17.

18.

19.

20.

21.

22.

23.

24.

25.

26.

13

Statement No. 16 Fourteenth Session, 2013

[Placed in Library, See No. LT 9019/16/18]
Statement No. 15 Fifteenth Session, 2013-14

[Placed in Library, See No. LT 9020/16/18]

SIXTEENTH LOK SABHA

Statement No. 14 Second Session, 2014

[Placed in Library, See No. LT 9021/16/18]
Statement No. 13 Third Session, 2014

[Placed in Library, See No. LT 9022/16/18]
Statement No. 12 Fourth Session, 2015

[Placed in Library, See No. LT 9023/16/18]
Statement No. 10 Fifth Session, 2015

[Placed in Library, See No. LT 9024/16/18]
Statement No. 9 Sixth Session, 2015

[Placed in Library, See No. LT 9025/16/18]
Statement No. 7 Seventh Session, 2016

[Placed in Library, See No. LT 9026/16/18]
Statement No. 7 Eighth Session, 2016

[Placed in Library, See No. LT 9027/16/18]
Statement No. 6 Ninth Session, 2016

[Placed in Library, See No. LT 9028/16/18]
Statement No. 4 Tenth Session, 2016

[Placed in Library, See No. LT 9029/16/18]
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27. Statement No.4 Eleventh Session, 2017
[Placed in Library, See No. LT 9030/16/18]

28. Statement No. 2 Twelfth Session, 2017
[Placed in Library, See No. LT 9031/16/18]

29. Statement No. 1 Thirteenth Session, 2017-18

[Placed in Library, See No. LT 9032/16/18]
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12 04 hrs

PUBLIC ACCOUNTS COMMITTEE
90" to 102" Reports

SHRI MALLIKARJUN KHARGE (GULBARGA): Madam, | beg to present the
following Reports (Hindi and English versions) of the Public Accounts
Committee (2017-18):-

(1) 90" Report on the subject "Performance of Special Economic Zones
(SEZ).

(2) 91" Report on Action Taken by the Government on the
Observations/Recommendations contained in the Seventeenth Report (16" Lok
Sabha) on "Ultra Mega Power Projects Under Special Purpose Vehicles'.

(3) 92™ Report on the subject "Pradhan Manti Gram Sadak Yojana'.

(4) 93" Report on the subject 'Management of Vacant Land in Indian
Railways’.

(5) 94" Report on the subject "Working of Central Board of Film Certification
(CBFC) and Academic Activities of Satyajit Ray Film and Television Institute,
Kolkata for the period from 2010-11 to 2014-15’.

(6) 95" Report on the subject "Health and Family Welfare’.

(7) 96" Report on the subject "Management of Narcotics Substances’.

(8) o7" Report on Action Taken by the Government on the
Observations/Recommendations contained in the 75" Report (16" Lok Sabha)
on "Performance of Import and Export Trade Facilitation through Customs Ports’

relating to Ministry of Finance (Department of Revenue-CBEC).
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(9) 98" Report on Action Taken by the Government on the
Observations/Recommendations contained in the Sixty-second Report (16th Lok
Sabha) on 'Ratna and R-series Hydrocarbon Fields’.

(10) 99" Report on Action Taken by the Government on the
Observations/Recommendations contained in the 69" Report (16th Lok Sabha)
on "Sub-urban Train Services in Indian Railways’.

(11) 100" Report on Action Taken by the Government on the
Observations/Recommendations contained in the 70" Report (16" Lok Sabha)
on "Commercial Publicity in Indian Railways.

(12) 101" Report on Action Taken by the Government on the
Observations/Recommendations contained in the 64" Report (16th Lok Sabha)
on “Shared Mobile Infrastructure Scheme'.

(13) 102" Report on Action Taken by the Government on the
Observations/Recommendations contained in the 25" Report (16th Lok Sabha)

on "Disaster Preparedness in India’.
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12 04 *~ hrs
STATEMENTS BY MINISTERS

(i) Status of implementation of the recommendations contained in the
253" Report of the Standing Committee on Transport, Tourism and Culture
on Action Taken by the Government on the recommendations contained in
the 247" Report of the Committee on Demands for Grants (2017-18),

pertaining to the Ministry of Shipping*

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER
OF STATE IN THE MINISTRY OF SHIPPING (SHRI PON RADHAKRISHNAN):
Madam, | beg to lay a statement regarding the status of implementation of the
recommendations contained in the 253" Report of the Standing Committee on
Transport, tourism and culture on Action Taken by the government on the
recommendations contained in the 247" Report of the Committee on Demands

for Grants (2017-18), pertaining to the Ministry of Shipping.

" Laid on the Table and also placed in Library, See No. LT 9033/16/17.
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12 04 % hrs

(ii) Status of implementation of the recommendations contained in the
252nd Report of the Standing Committee on Transport, Tourism and
Culture on Action Taken by the Government on the recommendations
contained in the 246th Report of the Committee on Demands for Grants

(2017-18), pertaining to the Ministry of Road Transport and Highways*

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS, MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND
MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS
(SHRI MANSUKH L. MANDAVIYA): Madam, | beg to lay a statement regarding
the status of implementation of the recommendations contained in the 252™
Report of the Standing Committee on Transport, tourism and culture on Action
Taken by the government on the recommendations contained in the 246"
Report of the Committee on Demands for Grants (2017-18), pertaining to the

Ministry of Road Transport and Highways.

* Laid on the Table and also placed in Library, See No. LT 9034/16/17.
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12 05 hrs

ELECTION TO COMMITTEE
Central Advisory Committee for the National Cadet Corps

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH

RAMRAO BHAMRE): On behalf of Shrimati Nirmala Sitharaman, | beg to move:

HON.

“That in pursuance of clause (i) of sub-section (1) of Section 12 of the
National Cadet Corps Act, 1948 the members of this House do proceed to
elect, in such manner as the Speaker may direct, two members from
amongst themselves to serve as members of the Central Advisory
Committee for the National Cadet Corps, subject to the other provisions of

the said Act and rules made thereunder.”

SPEAKER: The question is:

“That in pursuance of clause (i) of sub-section (1) of Section 12 of the
National Cadet Corps Act, 1948 the member of this House do proceed to
elect, in such manner as the Speaker may direct, two members from
amongst themselves to serve as members of the Central Advisory
Committee for the National Cadet Corps, subject to the other provisions of
the said Act and rules made thereunder.”

The motion was adopted.
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... (Interruptions)
HON. SPEAKER: Please listen to me.

... (Interruptions)
AR 3R IeReP T3 AT HAGT BRI HAT (87} SA-APHR): e oft, Ueed foT 4
fs=dY = & T RAebeT BT b fhaT, a8 W fauelt uret i = fosam .. ( saeT) 5
ARRY AR 39 81T P A Dl PN I8 Dl 7l ... TILT) ITSTHANRATYT
3R ST T ST NI4T YT T .. (TIeT™) HeH, Pl S BT UTet e BT
RABIS PR TS| ... (TTYH)  HRENT T1e SIfIART IRAF o & 918 78R B IPhrS
o 3MTS| H PHET AR fob a8t AT b TSR & RITh 81 I FeR P WihTS oAa
el 37T Hebl &1 ... (TTHT) ST DT FoTrorcl SN, T & I JATFRT IRl bl & bR
Fhd & 3R 37 I & 9R § WS Bl U FaR gl DB &l ... (TIYH) HeH,
SRTIAR B Tl s faRrelt urdf I §U 39 | & deflal Bl d1ferd ox I8 6l
...(TTY) ST & HATAT DI b Hlldh IR WRgT &1 8 §9hT R far e &
...(FTTYT) I & 89T TRV ... (SIFeT) JMfIETT IR R = & ol 89 IR &l
& SAVIR H g1 19 8199 TS H 3T ST, 8 a9 It o & folJ IR 8l ... ( aeT)

AT STETET : AT 91 &, TS ST? T gaAT?
...(cIggT)
Y AfeTBToIT TS (TAa) : HSH, Ti) &9 T ... ( Fae)
AT 3TegeT : Tel GTs < V&1 8
...(cTag)
Y afecrprolT T fed, i) g Tl & Ty IR € 3R 1 pif-heq A1 H Fav
3T &l el ... (TIe) FaR 87 uaT fhar 81 ...(Fa9H) 3R AN &S gVl

...
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I 3TeET : VAT 81 81T &, | am sorry. ST & =TI Wi |

...(cTgHM)

12 07 hrs

OBSERVATION BY THE SPEAKER

Notices of Motion of No-Confidence

HON. SPEAKER: Hon. Members, | am speaking about No-Confidence Motion.
But how can | proceed? | am sorry.

... (Interruptions)
HON. SPEAKER: | have received notices of Motion of No-Confidence in the
Council of Ministers from Sarvashri Thota Narasimham, Y.V. Subba Reddy,
Konakalla Narayana Rao, Srinivas Kesineni, N.K. Premachandran, Mohd. Salim,
P. Karunakaran, P.V. Midhun Reddy, P.K. Kunhalikutty, Mallikarjun Kharge, M.
Srinivasa Rao, Asaduddin Owaisi and Jayadev Galla.

... (Interruptions)
HON. SPEAKER: | am duty bound to bring the notices before the House. But
unless the House is in order | will not be in a position to count the 50 Members.
How can | count? It is not possible. All of you will have to go to your seats.

... (Interruptions)
HON. SPEAKER: | am sorry.

... (Interruptions)
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HON. SPEAKER: | am not able to ascertain as to whether the leave has been
granted or not. | cannot ascertain this.

... (Interruptions)
HON. SPEAKER: This is not the way. How can | count? Please go back to your
seats.

... (Interruptions)
HON. SPEAKER: Everybody is ready to discuss No-Confidence Motion. They
are also ready, this side is also ready, but we cannot proceed like this.

... (Interruptions)
HON. SPEAKER: Since the House is not in order, | will not be able to bring the
notices before the House. | am sorry.

... (Interruptions)
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HON. SPEAKER: Hon. Members, this is not the way. | am sorry.

... (Interruptions)

T 3TeET : U BT FT FeAT? MY TN aT Ix I8 12
...(H9ET)
HON. SPEAKER: | cannot hear anybody.
... (Interruptions)
HON. SPEAKER: The House stands adjourned to meet on Monday, the 2"

April, 2018 at 11.00 a.m.

12 11 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Monday, April 2, 2018/Chaitra 12, 1940 (Saka).
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	The Lok Sabha then adjourned till Eleven of the Clock

	 on Monday, April 2, 2018/Chaitra 12, 1940 (Saka).




